IN THE HIGH COURT OF

ORISSA,CUTTACK
Institution of Applications for issue of Certified
Copies.
Report on :03-01-2026
Date 03.01.2026
Dealing
. Seat
Section
Order
COURT
ABLAPL- Dtd. _ (Seat
1 4/2026 ]03.01.2026 14880/2025 |0 - BEHERA c.o. NO. 2 |0cgg_1p_ [BAIL-1 No-4)
OLD
31
Order
COURT
ABLAPL- Dtd. B (Seat
2 5/2026 ]03.01.2026 148742025 M-M-NAYAK C.0. NO. 2 | oc 1, [BAIL-1 No-5)
OLD
30
Order
COURT
ABLAPL- Dtd. (Seat
3 [6/2026 03.01.2026 |, 000 0 oo P.K.JENA c.o. NO. 2 [go0d 1o No-5)
OLD
31
Order
COURT
ABLAPL- Dtd. B (Seat
4 |7/2026 03.01.2026 |7, "0 o [P.K.JENA C.0.  NO. 2 |gco0 1, [BAIL-1 | o772
OLD
31
Order
COURT
ABLAPL- Dtd. (Seat
5 [9/2026 03.01.2026 [ o 0 0o |D.P.DASH C.0. e No—3)
OLD
31
Order
COURT
ABLAPL- Dtd. B (Seat
6 |11/2026 |03.01.2026 |T,d\)> /50 |D-P.DASH C.0.  NO. 2 )0 i, [BAIL-1 |70l
OLD
30
Order
COURT
ABLAPL- Dtd. (Seat
7 |14/2026 03.01.2026 |7, 000 o |D.P.DASH C.0. NO. 2 5000 15- No-1)
OLD
31
Order
COURT
ABLAPL- Dtd. (Seat
8 16/2026 [03.01.2026 14787/2025 D.P.DASH C.0. NO. 2 9999-12— No-1)
OLD
31
Order
COURT
ABLAPL- Dtd. (Seat
9 |17/2026 [03.01.2026 |7, g o7 oo D SWAIN C.0. NO. 2 [Jooi 1o Ho-1)
OLD
30
Order
COURT
ABLAPL- Dtd. (Seat
10 |19/2026 |03.01.2026 14884/2025 K.C.RATH C.0. NO. 2 9999-12— No-1)
OLD 3]




COURT

Order

ABLAPL- Dtd. (Seat
11 21/2026 (03.01.2026 [//dyc"" |P. PANIGRAHI NO. 2t Noet)
OLD
30
Order
COURT
ABLAPL- Dtd. ~ (Seat
12 [23/2026 (03.01.2026 [[/goq >0, M.R. SAHOO NO. 2 |jooo o, |[BAIL-1 Neet)
OLD
31
Order
COURT
ABLAPL- Dtd. (Seat
13 [25/2026 (03.01.2026 [[/g2¢ >0 M.R.SAHOO NO. 2 |gous 1, Neet)
OLD
31
Order
COURT
ABLAPL- Dtd. (Seat
14 [27/2026 (03.01.2026 |1/ 02o" , |D.SAMAL NO. 2550 1 Noet)
OLD
31
Order
COURT
ABLAPL- Dtd. (Seat
15 (28/2026 [03.01.2026  |[/gc, /505 [H-MOHANTA R Neet)
OLD
30
Order
COURT
ABLAPL- Dtd. (Seat
16 [30/2026 (03.01.2026 |[/dcy >0, |H.MOHANTA R Noet)
OLD
30
Order
COURT
ABLAPL- Dtd. _ (Seat
17 [32/2026 [03.01.2026 |[/gc~ >0, [H.MOHANTA NO. 2 |jo0c o, |[BATL-1 Nees)
OLD
31
Order
COURT
WP (C) - Dtd. (Seat
18 33/2026 (03.01.2026 [3o o200 N. SETHI T . Nees)
OLD
19
ABLAPL. COURT giier (Seat
19 [34/2026 (03.01.2026 [I,'" " |B.P.NANDA NO. 2| 5L L. [BAIL-2 No-
OLD 12)
30
Order
20 [35/2026 [03.01.2026 |NE(C)- SWAIN EgURg btd. WRIT ésfat
Ve 31303/2025 © ¢ 12025-12- [BRANCH-1 |.°
OLD 31)
17
Order
21 136/2026 [03.01.2026 |"ELC)- N . SAHOO ;gURg ptd. WRIT ésﬁat
Ve 36705/2025 | " © ©19999-12- [BRANCH-5 |.°
OLD 23)
31
ABLAPL- COURT gijer (Seat
22 [37/2026 03.01.2026 |}',555 50,5 [SARAT DASH NO. 2 | Ol |, |BAIL-2 No-
OLD 17)
30
ABLADL COURT gijer (Seat
23 [38/2026 [03.01.2026 |J 501505 [U-K-PANDA NO. 2 |jooo o, |[BAIL-1 No-
OLD 13)
31
COURT |Order
WP (C) - WRIT (Seat
24 |39/2026 (03.01.2026 K.N.SAHOO NO. 2 |ptd.
36823/2025 OLD  9999_12- BRANCH-2 No-8)




31

Order
COURT
ABLAPL- Dtd. (Seat
25 |40/2026 (03.01.2026 || o) oo [SARAT DASH c. NO. 2 |)oCs L, [BATL-1 | oSS
OLD
30
Order
COURT
WP (C) - Dtd. WRIT (Seat
26 |41/2026 (03.01.2026 |5,00)7, o |N. PANDA c. NO. 2 |)iCs s aRANCH-1 INoa)
OLD
23
Order
COURT
CRLMC- Dtd. (Seat
27 |42/2026 [03.01.2026 | ooio oo |[SARAT DASH C. NO. 2 prSi o oot
OLD
24
Order
COURT
WP (C) - Dtd. (Seat
28 143/2026 [03.01.2026 [5.0207 N, PANDA c. NO. 2 orSi Nood)
OLD
23
Order
COURT
ABLAPL- Dtd. (Seat
29 |44/2026 03.01.2026 |}, ;0" |SARAT DASH C. NO. 2 5 Noed)
OLD
30
Order
30 |45/2026 (03.01.2026 [WELC)- K. JENA c EgURg btd. WRIT ésfat
Ve 37715/2025 : : * “19999-12- |BRANCH-8 |.°
OLD 42)
31
Order
31 |a6/2026 (03.01.2026 |NE(C)- P. TANGA  |C EgURg Dtd. WRIT éifat
UL 37581/2025 : : 2 12025-12- |BRANCH-5
OLD 47)
30
WP (C) - COURT gijer (Seat
32 |47/2026 [03.01.2026 5o o) |B. P. TANGA  |C. T No-
OLD 47)
30
Order
33 |ag/2026 (03.01.2026 |NE(O)- P. TANGA C EgURg Dtd. WRIT éifat
UL 37584/2025 : : 2 12025-12- |BRANCH-8
OLD 42)
30
Order
34 [49/2026 (03.01.2026 |NE(C)- C. SATPATHY |C ESURg btd. WRIT éifat
0L 37569/2025 : : - 2 19999-12- |BRANCH-2
OLD 45)
31
Order
35 50/2026 [03.01.2026 |"E{C)- SAMAL c ;gURg ptd. WRIT ésﬁat
Ve 37536/2025 : © “12025-12- BRANCH-1 |.°
OLD 30)
30
Order
36 [51/2026 [03.01.2026 |NE{©)- SAMAL c §8URg btd. WRIT éifat
UL 37508/2025 : 2 12025-12- |BRANCH-4
OLD 46)
30
Order
37 [52/2026 [03.01.2026 |NE{C)- SAMAL c ;gURg btd. WRIT éiﬁat
U 37507/2025 : . 2025-12- |BRANCH-3
OLD 14)
30
WP (C) - COURT |Order WRIT (Seat
38 (53/2026 [03.01.2026 |20 b7 s, SAMAL c. o e iz e




OLD |2025-12- 45)
30
Order
39 [54/2026 (03.01.2026 |NE(C)- A. K. JATI c EgURg ptd. WRIT éfﬁat
T 37592/2025 " : ’ 2025-12- |BRANCH-4
OLD 46)
30
Order
COURT
ABLAPL- Dtd. (Seat
40 |55/2026 |03.01.2026 |7, 00000, M.D.BISWAL C. NO. 2| ool oo |BAIL-1 No-1)
OLD
30
Order
COURT
ABLAPL- Dtd. (Seat
41 |56/2026 (03.01.2026 |J, 0 oo o |P K LENKA C. NO. 2 | ool No-1)
OLD
30
Order
COURT
ABLAPL- Dtd. (Seat
42 |57/2026 |03.01.2026 |7, o000 o |S.N.MISHRA C. NO. 2 | Jooi 1o Ho-1)
OLD
30
Order
COURT
ABLAPL- Dtd. (Seat
43 [58/2026 (03.01.2026 [, J0- "o o [P K PANI C. NO. 2|, ol o No-1)
OLD
30
Order
COURT
ABLAPL- Dtd. ~ (Seat
44 |59/2026 |03.01.2026 |J, ", oo, |S-N.MISHRA C. NO. 2| ool oo |BAIL-1 No-1)
OLD
30
Order
COURT
ABLAPL- Dtd. (Seat
45 [60/2026 (03.01.2026 |J,2'o" oo C.SAMAL C. NO. 2 [Jooe 1o Ho-1)
OLD
30
ABLAPL- COURT gi:er (Seat
46 61/2026 03.01.2026 [, -0 oo |C.SAMAL C. NO. 2 |gooc oo [BAIL-2 No-
OLD 16)
31
[ COURT giier (Seat
47 [62/2026 [03.01.2026 |7, 0o o [P K PANI C. NO. 2 | o0l No-
OLD 16)
30
Order
SWAYANSHU COURT
48 |63/2026 [03.01.2026 [PBLAPL- SATYAPRAGYAN |C. No. 2 Ptd- BATT-1 (Seat
14966/2025 2025-12- No-2)
SWAIN OLD
30
Order
COURT
ABLAPL- Dtd. (Seat
49 64/2026 03.01.2026 1,000 . |B.LENKA C. NO. | ooi o, [BAIL-2 No-9)
17
09
Order
COURT
ABLAPL- Dtd. (Seat
50 65/2026 03.01.2026 |}, 5o 0o P-K.LENKA C. NO. 2 |g50d 1o No-9)
OLD
31
Order
COURT
ABLAPL- ASHOK KUMAR Dtd. (Seat
51 |66/2026 (03.01.2026 |J, 000 00 oo C. NO. 2 [ Jooi 1o Ho-9)
OLD
30
|52 |67/2026 |03.01.2026 |ABLAPL-  |MANASH RANJAN [C. (COURT |Order |(Seat




14946/2025 NAYAK NO. 2 |Dtd. No-9)
OLD 2025-12-
30
Order
COURT
ABLAPL- Dtd. (Seat
53 168/2026 |03.01.2026 14911/2025 P.K.LENKA NO. 2 9999-12— No-9)
OLD
31
Order
COURT
ABLAPL- MANASH RANJAN Dtd. (Seat
54 169/2026 |03.01.2026 14939/2025 NAYAK NO. 2 202512 No-9)
OLD
30
Order
COURT
ABLAPL- Dtd. (Seat
55 70/2026 [03.01.2026 /o), q,5 BRBULU BARIK NO. 2 [/ -l ,,_ |BAIL-1 No-2)
OLD
30
Order
COURT
ABLAPL- Dtd. (Seat
56 |71/2026 |03.01.2026 14784/2025 BIJAY JENA NO. 2 202512 No-2)
OLD
30
Order
COURT
ABLAPL- Dtd. (Seat
57 |72/2026 [03.01.2026 [ 00,0, BIJAY JENA NO. 2 | 0 e 1,_ No-2)
OLD
30
N COURT giier (Seat
58 73/2026 |03.01.2026 14792/2025 BIJAY JENA NO. 2 9999-12— BAIL-2 No-
OLD 16)
31
Order
COURT
ABLAPL- Dtd. _ (Seat
59 |74/2026 |03.01.2026 14963/2025 SUBAS SAMAL NO. 2 5025-12— BAIL-1 No-1)
OLD
30
Order
COURT
ABLAPL- Dtd. (Seat
60 |75/2026 |03.01.2026 14777/2025 SUBAS SAMAL NO. 2 2025-12- No-1)
OLD
30
Order
COURT
ABLAPL- Dtd. (Seat
61 |76/2026 [03.01.2026 14974/2025 BALARAM SINGH NO. 2 2025-12— No-1)
OLD
30
Order
COURT
ABLAPL- Dtd. (Seat
62 |77/2026 |03.01.2026 14938/2025 D J SWAIN NO. 2 2025-12— No-1)
OLD
30
Order
COURT
ABLAPL- Dtd. (Seat
63 |78/2026 [03.01.2026 14772/2025 D J SWAIN NO. 2 2025-12— No-1)
OLD
30
Order
COURT
ABLAPL- Dtd. (Seat
64 |79/2026 |03.01.2026 14763/2025 D K NAIK NO. 2 202512 No-1)
OLD
30
[N COURT giier (Seat
65 180/2026 |03.01.2026 14877/2025 P K MOHANTY ggb 2 2025-12— BAIL-2 Tg;

30




Order

COURT (Seat
ABLAPL- Dtd.
66 |81/2026 (03.01.2026 |, o0, ", [ULLASH DAS NO. 2| 58 Lo No-
OLD 18)
30
ABLAPL- COURT giger (Seat
67 |82/2026 03.01.2026 | ,ooc " . P K ROUTRAY NO. 2 o0 L No-
OLD 18)
30
ABLAPL- COURT giier (Seat
68 |84/2026 (03.01.2026 [, o o |S K SUNDARA NO. 2| 5. |, [BATL-2  |No-
OLD 18)
30
ABLAPL- COURT giger (Seat
69 |85/2026 [03.01.2026 |, 000 IS K SUNDARA NO. 2| 5i 1o No-
OLD 18)
30
ABLAPL- COURT giier (Seat
70 [86/2026 |03.01.2026 |/, R PRADHAN NO. 2 |00 |, [BATL-2  |No-
OLD 18)
30
ABLAPL- COURT gijer (Seat
71 |87/2026 [03.01.2026 [, o0c T IR DAS T No-
OLD 18)
30
Order
COURT
ABLAPL-  [BULU @ BASANTA Dtd. . (Seat
72 (88/2026 (03.01.2026 |1, con oo o it NO. 2 |)0c 1, [BAIL-1 |0
OLD
30
Order
COURT
ABLAPL- Dtd. ) (Seat
73 [90/2026 |03.01.2026 |/, 05y |SUVENDU BARIK NO. 2| 0L L, BAIL-1 |00
OLD
30
Order
COURT
ABLAPL-  |AMLAN SHAKTI Dtd. (Seat
74 [91/2026 103.01.2026 1509 /2025 AL NO. 2 1o025-12- No-3)
OLD
30
ABLAPL- COURT gi:er (Seat
75 92/2026 (03.01.2026 |1, 0. " INIRANJAN ROUT NO. 2|, 00 |, [BAIL-2  |No-
OLD 18)
30
ABLAPL- COURT gijer (Seat
76 93/2026 |03.01.2026 |1, 0140, [SARAT DASH NO. 2| 5i |, [BATL-2  |No-
OLD 18)
30
ABLAPL- COURT gijer (Seat
77 |94/2026 |03.01.2026 |/, 20" |SARAT DASH NO. 2 o0 No-
OLD 18)
30
Order
COURT
ABLAPL- Dtd. (Seat
78 95/2026 (03.01.2026 [ 50" IMANORANJAN DAS NO. 2| 0L 1, [BAIL-1 |0
OLD
30
COURT |Order
79 196/2026 [03.01.2026 (AN 15 STARANIAN NO. 2 |Dtd. BATL-1 B(Iif‘;?
OLD  [2025-12-




30

Order
COURT
CRLMC- Dtd. (Seat
80 197/2026 03.01.2026 5571,2025 M R SAHOO NO. 2 5025-12— No-2)
OLD
23
ABLAPL COURT giier (Seat
81 198/2026 |03.01.2026 14771/2025 H. K. PATRA NO. 2 2025-12- BAIL-2 No-
OLD 18)
30
ABLAPL COURT giier (Seat
82 199/2026 03.01.2026 148782025 H. K. PATRA NO. 2 5025-12— No-
OLD 18)
30
ABLAPL- COURT giier (Seat
83 ]100/2026/03.01.2026 14913/2025 H. K. PATRA NO. 2 5025-12— No-
OLD 18)
30
Order
COURT
ABLAPL- JADUNATH Dtd. (Seat
84 1101/2026/03.01.2026 14899/2025 |PRADHAN NO. 2 5025-12— BAIL-1 No-2)
OLD
30
Order
COURT
ABLAPL- JADUNATH Dtd. _ (Seat
85 [102/202603.01.2026 |1/ 00 ) oo |opapaan NO. 2 1) 0og 1, [BATL-1 0775
OLD
30
Order
COURT
ABLAPL- JADUNATH Dtd. (Seat
86 1103/2026/03.01.2026 14933/2025 |PRADHAN NO. 2 2025-12- No-3)
OLD
30
Order
COURT
ABLAPL- JADUNATH Dtd. _ (Seat
87 1104/2026/03.01.2026 14949/2025 |PRADHAN NO. 2 5025-12- BAIL-1 No-1)
OLD
30
Order
COURT
ABLAPL- JADUNATH Dtd. (Seat
88 1105/2026/03.01.2026 14962/2025 |PRADHAN NO. 2 5025-12- BAIL-1 No-6)
OLD
30
Order
COURT
ABLAPL- BINOD KUMAR Dtd. (Seat
89 1106/2026/03.01.2026 14989/2025 |DAS NO. 2 2025-12- No-6)
OLD
30
Order
COURT
ABLAPL- BINOD KUMAR Dtd. (Seat
90 1107/2026/03.01.2026 14793/2025 |DAS NO. 2 5025-12— No-6)
OLD
30
Order
COURT
ABLAPL- BINDU SAGAR Dtd. (Seat
91 1108/2026/03.01.2026 14928/2025 |SWATN NO. 2 2025-12- No-6)
OLD
30
Order
COURT
CRLMC- SIBA PRASAD Dtd. (Seat
92 1109/2026/03.01.2026 5583/2025 |SAHOO NO. 2 5025-12— No-6)
OLD
24
CRLMC- HIMANSHU KUMR COURT |Order (Seat
93 |110/2026103.01.2026 5585/2025 |BHOL NO. 2 |Dtd. No-6)




OLD 2025-12-
24
CRLMC- HIMANSHU KUMR COURT giier CRIMINAL |(Seat
94 |111/2026103.01.2026 550, /5005 |BHOL NO. 2 1) 025-12- MIsC No-3)
OLD
24
Order
COURT
ABLAPL- Dtd. (Seat
95 [113/202603.01.2026 |1/ 0" /0o o|S. CHOUDHURY NO. 2 | 0ot 1o” No—3)
OLD
30
Order
COURT
ABLAPL- Dtd. (Seat
96 (114/2026/03.01.2026 14767/2025 S. CHOUDHURY NO. 2 202512 No-3)
OLD
30
Order
COURT
ABLAPL- JUDHISTHIR Dtd. _ (Seat
97 |115/2026(03.01.2026 14985 /2025 |SAHOO NO. 2 2025-12- BAIL-1 No-2)
OLD
30
Order
COURT
ABLAPL- JUDHISTHIR Dtd. (Seat
98 (116/2026/03.01.2026 14910/2025 |SAHOO NO. 2 2025-12— No-2)
OLD
30
Order
COURT
CRLMC- JADUNATH Dtd. (Seat
99 |117/2026/03.01.2026 5562/2025 |PRADHAN NO. 2 2025-12— No-2)
OLD
24
Order
COURT
ABLAPL- Dtd. (Seat
100 [118/2026/03.01.2026 |/ /0o o5 [R R NAYAK NO. 2 | 0oi 15 No—2)
OLD
30
Order
COURT
ABLAPL- Dtd. (Seat
101 [119/202603.01.2026 |/ go0 /000 (A MOHANTY NO. 2| 0 1o No—2)
OLD
30
Order
COURT
ABLAPL- Dtd. (Seat
102 [120/202603.01.2026 [/ goc /o0 (A MOHANTY NO. 2 | 0oi 15 No—2)
OLD
30
Order
COURT
ABLAPL- Dtd. (Seat
103 |121/202603.01.2026 | 7"/g 0 /0o o [MANORANJAN DAS NO. 2 | 0oc 1o_ No—2)
OLD
30
Order
COURT (Seat
ABLAPL- DEBASISH Dtd.
104 |122/2026/03.01.2026 14780/2025 [PATNATK NO. 2 2025-12— BAIL-2 No-
OLD 16)
30
Order
COURT
Dtd. CIVIL (Seat
105 (129/2026|03.01.2026 |CRP-4/2014 |P K JENA NO. 2 | e 19 |REVISTON No-5)
OLD
23
Order
COURT
WP (C) - Dtd. WRIT (Seat
106 [130/2026/03.01.2026 | .. 0, M MOHANTY NO. 21008 1o [BRANCH-2 No-6)
OLD
23
1107 |131/202603.01.2026  [WP(C) - R K MOHABHOI (COURT |Order  |WRIT |(Seat




6711/2023 NO. 2 |Dtd. BRANCH-2 |No-6)
OLD 2025-12-
23
Order
COURT
WP (C) - Dtd. WRIT (Seat
108 |132/2026(03.01.2026 | o ., o |D K NAIK C.0. NO. 2|0 o8 1ol [BRANCH-2 INo-6)
OLD
23
Order
COURT (Seat
WP (C) - M/S.BHAKTAHARI Dtd. WRIT -
109 1133/2026103.01.2026 114735 /5013 MoHANTY €0 NO- 2 15005-12- [BRANCH-3 N0
OLD 13)
23
Order
COURT
WP (C) - Dtd. WRIT (Seat
110 |134/202603.01.2026 |, /050145 GUPTA c.o. NO. 2|0 o8 1o  [BRANCH-2 INo-8)
OLD
23
Order
COURT
RSA- Dtd. SECOND (Seat
111 |135/20261/03.01.2026 286/2003 A. SUNDARAY Cc.O. NO. 2 5025-12— |APPEAL No-2)
OLD
23
Order
COURT
RSA- Dtd. SECOND (Seat
112 |136/2026/03.01.2026 286/2003 M K PANI C.0. NO. 2 2025-12— |APPEAL No-2)
OLD
23
Order
COURT
CRLMC- Dtd. (Seat
113 137/2026(03.01.2026  |o .~ o |R.K.MALLICK c.o. NO. 2 | 0oe 15_ No—2)
OLD
24
Order
COURT
CRLMC- Dtd. (Seat
114 1138/202603.01.2026 |2 o0, [R.K.MALLICK c.o. NO. 2 | 0oi 15 No—2)
OLD
24
Order
COURT
CRLMC- Dtd. (Seat
115 |139/2026(03.01.2026 5635/2025 R.K.MALLICK C.O. NO. 2 2025-12- No-2)
OLD
24
Order
COURT
CRLMC- Dtd. (Seat
116 |140/202603.01.2026  |Z ) 0, [R.K.MALLICK c.o. NO. 2 | 0oi 15 No—2)
OLD
24
CRLMC- SATYAPADA . (Seat
117 11/2026  103.01.2026  |Jar 5055 |SHARMA GENERAL Petition No-2)
Order
TRP (C) - MANASH RANJAN Dtd. (Seat
118 |2/2026  |03.01.2026 | ,1- 0, |aaug GENERAL 2025-03- No—-2)
03
WRIT
WP (C) - SHUBHAM SANKET Entire |[BRANCH (Seat
119 13/2026  103.01.2026 1,035, /5016 |swaIN GENERAL Brief (DIVISTON ng)
BENCH)
Order
(Seat
ABLAPL- Dtd.
120 /18/2026 03.01.2026 5055/2025 KUMAR KASHYAP |GENERAL 2025-19- No-
103)
11
WP (C) - Entire WRIT (Seat
121 110/2026 |03.01.2026 36430/2023 RAMESH CH. DAS |GENERAL bDocument [BRANCH-2 [No-8)




Order

ABLAPL- Dtd. (Seat
122 [12/2026 (03.01.2026 [gc 0. |KUMAR KASHYAP |GENERAL 09500 Noes)
15
WRIT
WP (C) - AKSHAYA KUMAR Entire |BRANCH (Seat
123 113/2026 103.01.2026 |51 755021 |BEHERA GENERAL Brief (DIVISION Ti;)
BENCH)
Order
CRLMC- BIJAYA KUMAR Dtd. (Seat
124 [15/2026 (03.01.2026 [oreos o SR GENERAL oot 1y No-
115)
10
, (Seat
WP (C) - AKSHYA KUMAR Entire ©
125 118/2026 103.01.2026 13390/2008 BEHERA GENERAL Brief Ti5)
(Seat
ABLAPIL- SATYAPADA .
126 120/2026 103.01.2026 9353/2024 |SHARMA GENERAL Petition No-
115)
_ . (Seat
127 2272026 103.01.2026 ["E(©) S. MISHRA GENERAL Entire No-
5551/2003 Document
115)
Order
ABLAPL- MANASH RANJAN Dtd. B (Seat
128 [24/2026 (03.01.2026 ([0 0 0 e GENERAL 509515 BAIL-1 Noe2)
30
. (Seat
WP (C) - Entire WRIT _
129 |26/2026 (03.01.2026 [} 0> . VIKASH KUMAR |GENERAL oo IERANCH_T Tg)
Order
WP (C) - MANOJ KUMAR Dtd. WRIT (Seat
130 29/2026 [03.01.2026 |z 07 o O GENERAL 09 INREACH3 Ti;
19
. (Seat
TRPCRL- DEBA KUMAR Entire
131 131/2026 103.01.2026 91/2024 RATH GENERAL Brief Ti;
Order (Seat
CONTC- MANOJ KUMAR Dtd.
132 (89/2026 (03.01.2026 |Jooo'w o [ GENERAL oot 0o No-
11)
12
Order
WP (C) - BISWAJIT Dtd. WRIT (Seat
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